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SHRI P. V. NARASIMHA RAO: It 
Was as far back as in 1971 that the 
Indian Ocean was designated for all 
time as a zone Of peace. 

So far as the declaratiOn! part is 
concerned, it has been done by the 
United Nations, and when it has been 
done by the United Nations; it is an 
attempt deemed to tnave been 
made by every nation which is repre-
sented in the United Nations. It is 
not merely a questiOn of declaration; 
it is a question of how we enforce the 
declaration and that is what it is all 
about. (Interruptions) It is not pos-
sible to permit .... 

SHRI NIREN GHOSH: Is this not a 
hostile act by these Super Powers? 

SHRI P. V. NARASIMHi\. RAO: 
The United Nations is going to con-
vene a conference on whatever fur-
ther declarations are to be made. It 
is better that we leav{' it to that ron-
ference. 

SHRI R. L. BHATIA: What is hap-
pening in Diego Garcia is the str~n­
gthening the fleet of U.S. "varshlps 
which are 37 in nun1ber by nOw. 
Have yOU raised any protest again.st 
it to them the US Government, 1n 
this respe-ct? He has mentioned in 
that statement that thi.::; matter should 
be raised by public opinIon. What 
measures he has adopted flor raising 
public opinion against this? 

SHRI P. V. NARASIMHA RAO: I 
have already s'aid that this matter has 
been taken up. We have cc.nveyed 
Our COncern at the highest level. But 
what remains to be done is mobiliza-
tio of world 'Opinion, particularly n . 
th opinion of the littoral countries; e . h not that the littoral countrIes ave 
not expressed themselves so 'far; th:y 
have. But this bas to be dlQne agam 
and again until we suceed in our ob-
jectives. That is why this confere~ce 
is being planned and we are making 
elaborate arrangements to see that the 
conference is successful. 

Former Prime MhtJater's secret meet. 
ing with South African PrIme 

Minister 

*172. SHRI INDRAJIT GUPI'A: 
Will the Minister of EXTERN,AL 
AFFAIRS b€ pleased to state: 

(a) whether it is a fact that the 
then Prime Minister, Shri Morarji 
Desai, had a secret meeting with the 

South African Prime Minister at 
Fra:;.kfurt; and 

( b) if so, whether the purpose and 
content Of these talks haVe been as-
certained? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) According to available in-
formation Shri Morarji Desai had a , 
meeting in Frankfurt in June, 1979, 
with the South .African Foreign 
Minister, Mr. R. S. Botha. This has 
been confirmed by Shri Morarji Desai 
himself in his statement to the pre~., 

reported on 16 May, 1980. 

(b) Government haVe made efforts 
to ascertain the purpose and content 
of the talks but without cuscess, as 
there i~ no reoord of the meeting 
available. 

SHRI INDRAJIT GUPTA: I \vo111d 
like to know, as far as th~ Minister 
is aware, whether this is the first 
occasion at least since independence 
when a Minister of the Central Go-
vernment of India has had any per-
sonal contact with Minister level 
representative of the South African 
Government or whether there have 
been any other occasions when such 
talks have taken place Or contacts 
haVe taken place? 

SHRI P. V. NARAS!MHA RAO: As 
far a~ I am a\\1are, this is the first 
occaSion. There is a total ban 011 
Indian nationals going to South 
Africa on business or fOr tourisnl 
leave alone the heads of the G0vern-
ments Or members Of the government 
talking to each other. 

SHRI INDRAJIT GltPTA: In that 
case, if that is the interpretatioll of 
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the Government of India's stand, I 
think it would appear that the for_ 
mer Prime Minister committed a 
breach of the existing principles and 
decisions which the government has 
taken in this regard. I should like to 
know 'from him whether the present 
government has expressed its disap-
proval. It has not, as far as I know, 
because a few days ago when we 
were talking about Moshe Dayan's 
visit, We were told that there were 
no records available. It was made to 
appear that such a talk which ,vas 
carried out secretly was harmful to 
the country'S image a broad and so 
on. In the case of South .AfrIca 
India since the days O'f Mahatm~ 
Gandhi has been in the forebront uf 
the struggle against apartheid and 
Morarji Desai claims to be a disciple 
of Gandhiji. In that sense, news 
appearing that he had a secret mect-
mg ot Frankfurt air port with the 
South African Minister, would it 
not do damage to the image of India, 
particularly in the eyes of the people 
of Africa and South Africa. From 
that point of view should not the go-
vernment express itself anQ make its 
position clear~ 

SHRI P. V. NARASIMHA RAO: I 
am expressIng the view of the go-
vernment. here and now that this was 
not the proper thing to do. Our re_ 
lations with the people of South 
Africa have been so good and friend-
ly and We have been helping them 
right from the beginning, - not just 
recently. This history is -. more than 
halt a century old. So I do fecI, Go-
vernment feel that a meeting like 
this would certainly create misunder-
standing not only between the people 
of South Africa and ourselves but 
between us and the people of other 
African countries, particularly count-
ries like Namibia which are still 
struggling against forei~ domination. 
So, I am sure that it was not the 
proper thing to do. 

SHRI G. M. BANATWALLA. The 
hon. Minister just now said' thnt 
such a meeting would create wrong 

impressions on the people of South 
Airica. But we would like to know' 
definitely from the", government whe. 
ther any wrong impressions were 
created and if so what steps the go-
vernment took immediately on assum-
ption of office in order to see that 
any mischief done by s\1ch a secret 
meeting is corrected and things put 
properly. 

SHRI P. V. NARASIMHA RAO: 
Minister standings .... would come only 
w hen the information that a meeting 
like this has taken place, becomes 
known. This knowledge has come 
to the world only recently. Now we 
are taking steps to See that there is 
no further misunderstanding. As I 
said on a previous occasion, the ex-
posure of this meeting on the BOOr of 
this House is also a step in that dir-
ection. 

f5Ii ~ ~. ~. ~. 'It: ~~ 
~, ~-r ~ m'l1f- ~ ~ 
+ftfc~ iSfiT ;mr ~ '11 r~ \it If-~ ~ I 
tt ~ ~ ~ f~l4 ~ ~ ~ Q:- f;n 0(r,T 

~ ~ Gl11 ~.,4),,+Rf cfi f"qm;f ([~ 
~T ~ ~ ~ ey +il~ c6 ~ 
~ ~T 0i1 m~ ~ ~ ~.-~$ 
c:~\:~1' Cfi1 ~ftm1T ( ? 

~iT tft. ~. Wi (fij ~ ~ : a:r4T ~a;l ;=rf 
... "" " r:,.s:" +r ~ r \ilTrI (! f, ~ncn., ~ o.il ~ '"'-;-~ 

\3iHohl~l ~, aT ~ ofi ~!~ \1:;-

~l{l I 

PROF. K. K. TEWARY: The hon. 
Minister admitted that the sur:eptL 
tious meeting of the 'former Prirne 
Minister \vith some representative of 
the-Prime Minister of South Africa 
violated all norms and considerations; 
he admitted on the floor of the House. 
Will he initiate a move to condpmn 
this violation? 

SHRI P. V. NARASIMHA RAO: 
I do not think there is any need for 
goin g further. 

~ ~ wr{t : ~ 1t~ ;f'll 
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THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): Government have seen re-
ports to this effect. 
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SHRI P. V. NARASIMHA RAO: 
This is the latest that has come to us. 
AU. N . I. Report Datelined Moscow 
and quoting Western Diplomatic So-
urces stated that Pakistan was in the 
process of buying military equipment 
worth Rs. 2,000 crores from various 
Western countdes. The Pakistan Em-
bassy New Delhi land the Pakistan 

Foreign Office in Islamabad denied 
this and the Pakistani Press branded 
it as a story planted by the Indian 
Government to cover uP its own con-
tract with the Soviet Union, for mi-
litary equipment. We are aware that 
Pakistan has been negotiating with 
various manufacturers in the United 
States and European countries :tor the 
purchase of sophisticated equipment 
and the RepQrt that Pakistan had 
entered the Western Arms market 
with a shopping list worth 
Rs. 2000 crores is not likely 
to be incorrect. However, we 
ha ve yet no confirmation as 
regards the number, size and the 
types of deal that have been finalis-
ed. 

This is the position. We would cer-
tainly get this information in course 
of time. We are not going to leave 
it just at that. 
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